$I TEM NO 43

SUPREME

Petition(s) for
No(s). 39968/ 2012

(From the judgenent and order

No. 155/ 2005 of the H GH COURT OF JUDI CATURE AT ALLAHABAD)

NI RVAL DEVI

VERSUS

STATE OF UP AND ORS

(Wth prayer for interimrelief and office report )

Dat e: 02/05/2014

t oday.

CORAM :
HON BLE MR
HON' BLE MR
HON BLE MR

For Petitioner(s)

For Respondent (s)

UPON heari ng counsel

List the matter on a non-miscell aneous day for final
after the sunmer vacation.

di sposal

(G V. Ranana)
Court Master

Thi s Petition was call ed on

JUSTI CE H L. DATTU
JUSTICE MY. EQBAL
JUSTICE S. A, BOBDE

.S. R Singh, Sr.Adv.

. Avni sh Si ngh, Adv.

. Sushant K. Yadav, Adv.

. Ankur Yadav, Adv.

.Y jwal Pandey, Adv.
Asha CGopal an Nair, Adv.

533353

Ravi Prakash Mehrotra, Adv.
.Vibhu Tiwari, Adv.

==

ORDER

dated 06/09/2012 in CMAP

the Court made the follow ng

COURT NO. 2 SECTION 111
COURT OF I NDI
RECORD OF PROCEEDI NGS
Speci al Leave to  Appeal (Gvil)

Petitioner(s)

Respondent ( s)

for

(S.S.R Krishna)
Asstt. Registrar

heari ng



